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ACTI ON COW FOR | MP. OF SRI KRI SHNA R. &ORS Petitioner (s)
VERSUS
Uol. & CORS Respondent (s)

( for recalling of order dated 12.9.2003 and for listing of the matters for final disposal a
t any early date and office report )

Date : 30/01/2004 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE S. RAJENDRA BABU
HON BLE DR JUSTI CE AR LAKSHVANAN
HON BLE MR JUSTICE G P. MATHUR

For Petitioner (s) M. Colin Gonsal ves, adv.

Aparna Bhat, adv.

P Ranesh Kumar, Adv.
Neeru Vai d, Adv.
Priya Kiran, Adv.
Ani s Suhrawar dy, Adv.

SEESF

For Respondent (s)M. Mikul Rohatgi, ASG
M. Rajiv Nanda, Adv.
M. P. Parneswaran, Adv.

Bi nu Tant a, Adv.

Ashok Desai, Sr. Adv.
Pal | av Si sodi a, adv.
S. S. Shinde, Adv.
Mukesh K Gri, Adv.

YH Muchhal a, sr. Adv.
Huzef aAhmadi , Adv.

Ej az Magbool , Adv.
Nakul Dewan, Adv.
Abhi neet Si nha, Adv.
M nakshi Nag, Adv.
Gourav Kejriwal, Adv.
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UPON hearing counsel the Court nmade the foll ow ng
ORDER

Adj our ned.

[ Charanjeet Kaur ]
Court Master

[ Om Prakash ]
Court Master



